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CaiTRAL ADMINI^R^IVE TRIBUNAL^ JABALPUR BEtiCIj. JABALPUR

Cariginal Aaplication Ho. 85 of 200 4

Jabalpur, this the 30th clay of January, 200 4«

Hon'bie Mr, G,Shanthappa. Judicial Manber

Sushma Pat el, W/o Late Dhaniram
i^ed about 28 years Occupation
Nil, R/o Ranital, Jabalpur . APPLICANT

(By Advocate - Shri M. Sang hi)

VERSUS

1. Union of India, through its
Secretary, Departmoit o£
Telecomraunicaticai, Sanchar Bhawan,
Ne» Delhi.

2. Telecom Pactccy through
Chief General Manage,
Wright Town, Jabalpur RE^ONDiNTS

ORDER (ORAL)

The laarneci ctynsel far tha applicant saaka

paraissian ta withdraw this OA with/iibarty ta

appreaeh tha praper farua. faraiasian ia grantad.

Tha OA ia diamiaaad as withdrawn with liberty ta

apprsaeha tha prapar farua.

[G.Shanthappa)
judicial Haabar
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